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foven wet (W Qo wo wrwT)
(%) & (7). goar gafaq & o @ Y
T FAT 9o« 97 @ &7 I |
[The information is being collected
and will be laid on the Table of the
Lok Sabha.}

Shri Daji: Is the Government aware
that after the summer vacations are
over, a new rush begins? Will those
who want to seek admission in Delhi
be provided with schools near their
localities?

Shri M. C. Chagla: 1 want to assure
my hon. friend that every effort will
be made to see that every student in
Delhi will have the facilities afforded
to him which are necessary.

= waw fag : ¥ A0 AR
A B g w7 5 g Fwm
F9 TF 47w g sy ?
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SRR AL AR |

Ngr agT

sreaer WEWRT : T F g1 T
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Shrimati Akkamma Devi: In view of
the fact that there is always a rush for
admission right from the primary
stage to the higher secondary stage at
the beginning of the reopening day,
and in view of the fact that private
organisationg are willing to open some
schools to satisfy the needs of the stu-
dent population, may I know whether
Government will not only sanction
such schools, but render adequate
financial aid to such private organisa-
tions?

Shri M. C. Chagla: Yes, Sir. In our
country, education is a mixed one, both
public and private, and to the extent
that proper private schools are going
to be opened, every assistance will be
given to such organisations.
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ot %o ATo faamd : Mt w=it
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Shri M. C. Chagla: The available
information is this: 11,000 additional
students have such admission at mid-
dle and higher secondary stages in the
secondary schools in Delhi. Over
47,000 children in the age group of six
to ten years are expected to seek ad-
mission. The Corporation has made
provision to admit all the children who
seek admission at the primary level.
They have also made provision for
admitting 9,000 additional children in
the middle schools.

With regard to the nurober of new
Higher Secondary Schools, 17 middle
schools will be upgraded by Govern-
ment, and six middle schools will be
upgraded by private agencies. With
regard to middle schools, the Corpora-
tion is upgrading 50 primary schools.
With regard to primary schools, the
Corporation is opening 50 new schools,
This is the information available so
far.
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[(a) and (b). The matter is still
under consideration.].
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Shri D. C, Sharma: The public and:
the citizeng of Delhi want an Assemb-
ly of the Himachal Pradesh type for
Delhi. May I know from the Govern-
ment what stands in the way of their
conceding that legitimate demand of
the citizens of Delhi?

Shri Nanda: The hon. Member des-
cribes it as a legitimate demand. I do
not enter into that question. This
matter has been settled, discussed and
settled.

Shri S. M. Banerjee: I would like to
know whether it is a fact that all the
political parties, whether Opposition or
the ruling party, are unanimous on
this question that Delhi’s future should
be decided and some autonomy should
be given. I want to know which
parties or persons are standing in the
way, and why it is delayed when a
definite assurance was given by the
late lamented Pandit Gobind Ballabh
Pant.

Shri Nanda: That assurance was in
terms of expanding the functions of
the Corporation, and investing it with
larger powers, so that there may be
much greater autonomy in its opera-
tions. Now, it is on that basis that
the talks and the negotiations proceed-
ed. Somehow, it was not possible to:
arrive at an agreement.
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Shri Bade: We want your protec-
tion.

Mr. Speaker: Exactly, it is I who
want protection at this moment.

Shri Bade: Who are the persons who
are coming in the way?

Mr. Speaker: I cannot insist on that.
Next question.

Indian Education Service

+
Shri Onkar Lal Berwa:
Shri Rameshwar Tantia:
| Shri Dhaon:
126 ﬁ Dr, L. M. Stmghvi:
") Shri S. C. Samanta:
Shri Subodh Hansda:
Shri B. K, Das:
LShri Sidheshwar Prasad:

Will the Minister of Education be
pleased to state:

(a) whether any progress has been
made in bringing an Indian Education
Service into existence and if so, the
broad outlines thereof;
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(b). whether the idea has generally
been approved by the State Govern-
ments; and

(c) the steps proposed to be taken in
this connection?

The Minister of Education (Shri M.
C. Chagla): (a) to (c). All the State
Governments except Punjab, Madhya
Pradesh and Maharashtra have agreed
in principle to the formation of an All
India Educational Service. Negotia-
tions with these three States are still
in progress. Full details of the
Scheme will be worked out! after the
consent of all the States hag been
received,

I may amend this answer to the ex-
tent that as far as Maharashtra is con-
cerned, I have had talks with the
Maharashtra Government and there is
every hope that they will accept this
in principle. The only question is as to
what particular posts from the All
India Education Service the Maha-
rashtra Government could be expect-
ed to take up and what officers would
be posted there, Therefore, actually
we are still negotiating with Punjab
and Madhya Pradesh.
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